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(b) whether Government has prepared any action plan to conduct more Lok

Adalats in Maharashtra and rest of the country; and
(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF LAW AND JUSTICE (SHRI D. V. SADANANDA
GOWDA): (a) Yes, Sir. In the first National Lok Adalat which was held on 23.11.2014
about 72,10,300 cases were settled, out of which 50,87,394 cases were pending in various
courts. The second National Lok Adalat was held on 6.12.2014 and on 13.12.2014 in Goa
and Maharashtra. The details of cases settled in second National Lok Adalat are being

collected.

(b) and (c) National Legal Services Authority (NALSA) through the State Legal
Services Authority, Supreme Court Legal Services Committee, High Court Legal Services
Committee, District Legal Services Authorities and Taluk Legal Services Committee have
been organizing Lok Adalats all over the country, including regularly either on daily/
fortnightly or monthly basis in addition to the National and Mega Lok Adalats.

Opening of Additional District Sessions Court in Chhattisgarh

+3098. DR. BHUSHAN LAL JANGDE: Will the Minister of LAW AND JUSTICE
be pleased to state:

(a) whether it is a fact that the Civil Court functioning at Bhatgaon in the district
Baloda Bazar in Chhattisgarh was to start functioning as the Additional District Sessions
Court from the 2nd October, 2014; and

(b) if so, by when the said court will start functioning and if not, the reasons
therefor?

THE MINISTER OF LAW AND JUSTICE (SHRID. V. SADANANDA GOWDA):
(a) No, Sir.

(b) No time schedule has been fixed.
Revamping the judicial process to ensure time-bound trial

3099.SHRIMATI WANSUK SYIEM: Will the Minister of LAW AND JUSTICE be
pleased to state:

(a) whether, as a positive signal to decongest over-crowded jails in the country,
the Supreme Court has ordered the release of undertrials, who have already served half of

their maximum sentence, if convicted;

TOriginal notice of the question was received in Hindi.



